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IN THE NATIONAL GREEN TRIBUNALPRINCIPAL BENCH, NEW
DELHI
ORIGINAL APPLICATION NO. 08 of 2025

(I.A. Nos. 263/2025, 262/2025 & 75/2025)

IN THE MATTER OF:
VIPIN KUMAR SAXENA ...APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. ...RESPONDENT

ADDITIONAL AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE
JHANSI -RESPONDENT NO.S.

MOST RESPECTFULLY SHOWETH:

1. That the undersigned counsel, appearing on behalf of the Respondent, has
lately come into possession of certain additional documents that are
indispensable for the fair and complete adjudication of the above-captioned
matter. Accordingly, the present application is being preferred, with utmost
humility, seeking leave of this Hon’ble Tribunal to place the said documents
on record.

2. That two separate notices, dated 08.10.2024 and 22.11.2024, were duly issued
to the Project Proponent at the postal address and e-mail address furnished by
the Project Proponent in the statutory filings to the concerned District Mining
Department..

3. That the notices dispatched by speed post were returned undelivered, bearing
the postal endorsement “Left,” thereby evidencing that service could not be
effected at the stated premises. That the very same notices were
simultaneously forwarded by e-mail to the email address provided by the
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project proponent , and the electronic transmissions stand acknowledged as
successfully delivered, inasmuch as no bounce-back or failure receipt was
generated. Copy of the Notices issued along with the postal receipts and the
printouts of the notices served through email are annexed herewith as
ANNEXURE-1(Colly).

PRAYER

That in the foregoing circumstances, and in the paramount interest of justice,
it is most humbly prayed that this Hon’ble Tribunal may graciously be pleased
to

a. Take the annexed additional documents on record; and

b. Pass such other or further orders as this Hon’ble Tribunal may deem
fit and proper in the facts and circumstances of the present case.

THROUGH

c

Date: 21.05.2025
Place: New Delhi
PRIYANKA SWAMI
ADVOCATE
Standing Counsel for STATE, Uttar Pradesh
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com
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Letter NO 838

1 message

mining office <jhansidgmmo@gmail.com>
To: Vipin Saxena <mr.saxena.vipin@gmail.com>

DM.Jhansi

838.pdf
T 880k
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mining office <jhansidgmmo@gmail.com>

Sat, Nov 23, 2024 at 1:08 PM
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mining office <jhansidgmmo@gmail.com>

Wed, Oct 9, 2024 at 3:12 PM
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